“ OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE, (NORTH-EAST)
KARKARDOONA COURTS, DELHI
ORDER
‘The following postings and transfers are made with immediate effect in official exigency:-

No.[ Name of the From To
official

|

m S/ I the Copying Agency, S i the Office of UM, North-East Distric
Sharma, Sr.JA,  [North-East .| Karkardooma Courts, Delhi
EC N0.97979427 Courts, DSt

L)

s, Anshu Meena, [JA in the Office of CMM,jA n the Copying Agency, North-East District,
3 North-East istrict| ma Courts, el
EC No.12148 Courts, e,

Sh Kush Kumar, —[Ahimad in the court of ShAblmad in the court of Ms. Manu Vedwan, Ld.|
lUA, E.C. No. Vaibhav kumar, Ld. MM-04,|ADJ-02, Ld. MM-04, NE, KD, Delhi.
78628517 NE, KD, Delhi

Sh. Deepak Munjal, [Ahimad in the court of Ms.[Ahimad in the court of Sh. Vaibhav Kumar,
A, EC99579467  Manu Vedwan, Ld. ADJ-02,(Ld. MM-04, NE, KKD, Delhi.
L. MM-04, NE, KD, Delhi.

Sh. Jaswant, Orderly  in _the courtlomerly to Sh Nishat Bangarh, Ld MM

Orderly previously pres\ded over by| (Re North-East District, Karkardooma

EC 72090399 Sh.Harun Pra »0) |Courts, D,

MACT, North- East Bistrit,
urts, Delhi

Note:- 1. Officials posted in Bail Section and Filing Section, North-East District are

No.

ook after the work of respective branches as and when any of them happens to be on
leave / not available.

2..Sh. Aman Tyagi, Orderly, presently posted in Personal Office of undersigned is hereby
directed to perform duties in Administration Branch Noth-East District also in addiion to
1he duties aready assigned io hin

3. Non-compliance of the transfer order or immediately proceeding on leave shall be
considered deliberate insubordination and disciplinary action will be taken against
him/her as per rules.

N W
(PRAVEEN KUMAR)
Principal District & Sessions Judge
Nork-East i
rkardooma Courts, Delhi
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LR

Ld. Principal District & Sess!onsJudge (HQs), Delhi,
The Adminstatve Offcr (Jud), Adm- 1. i Ofo’ Principal District & Sessions Judge (HQs), Tis

Giteor lnchsme Cnpymg Agency, Karkardooma Courts, Delhi

‘The Accounts Officer, Norih-East District, Karkardooma Courts, Delhi,
‘The Officersioffcials concerned.

Dealing Offcials, Personal Fjie/Leave/ACR Cell

7. The Website Committee Fi§ Hazari Courts/Karkardooma Courts, Del

8
9.
10,

..
Rl Branch Nort East st Ktkardooms Court, Dl fof uplos the same
Dealing Offcial, LAYERS, Tis Hazar, Courts Del
. PS 1o the undersigned. -
Printipal District & Sessions Judge
North-East District,
Karkardooma Courts, Delhi




